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T AT
(st s fR)

st
TE feeett, 11 TawaT, 2016
®T. E. TF-10/178/2012-F . —=e At 95 faeeft (wda s|er ) srfarf=am, 1990

(1990 =T 25) #¥ 4T 33 T ITLTLT (2) F T () F AT TTST AT 9 < &m=T 11 T ITLTT (5) T &
AT 3T TART Fd g AT SATHA Fid g —

() T AT (e v ) (wAss [@fae Bt @y 97) q&r B, 2002 s
srtorar (Ffae) (Fres/earteT), wiHss stsear (Grega) (Fiee/mare), aegHar 9g&T Je-|
3T ATEEHAT T U=-11 & Fafaq qs;

(i)  TETT WRAT (AT YT W) (FETs wEEE 9g) |91 &g, 2002, AR
HUTEH, FAL THGF FAL T, TS TEIAF T & qoolT g1 & qaterd Ig;

(i) TH AT (9 yEmRer 7)) (@Rt vemafaw uw) #er @, 2002 sufHees
(STQTTETTea STRTET0T) FHHAT TTAAT Thed (FTAFH) H HHHT I,

(iv)  STETE 9Tt (9T s|Teer fARm) st st @ fAfqeme, 2001.

TH ATIFAT F 99 R0 0 AT P2 A0 F1AT F AR, TEE AT (AT TE)er )
FZ LA F IF AqHTed ¥ Aeforfaa A aamar g, st -
1. wfere AT i W
(i) = fafa=eT &1 =fereq 919 9T ATt (AT TETeer AR) SfaerTay o wH=Tat & Adt =a
&fF ==, 2016 2
(i) T TSI H THRTH T TG F TG g

5280 G1/2016 1)
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2. FALIENT — ¥ Af{aaT yo 9t e & sttt s FHEAr 9% 5 @y, 2007 F arg ot av
THTE WA (790 g7 i foh 1w st 1 # fafafas 0= g

3. weft Y wgfR, sy T, agard snfe - (1) 39T ww o st A 95 i3, sy Ha, sgard s 3w detia
AT ATA ST SATLAT-| 3 STe-1 § fAfAfdse u=i 9w ) g safaieFT TF araeme & STEe S 899
AT HAT ATANT o qrHel F g

(2) == Fafa=at % siaeta et afar sfe FH=T T9 ATt Ao 3 arfasr she = g
(3) (%) wHg ‘F WAl A wdr=ta * forw framie vt afafa grf

(@) STERT (F) F 29T & [0, T AT e AART TR HT T5T H G0, SEH e FaHr
AT AT LT (FTHH) THTE AT ATS o AL G ST 16 g o for isa afafa 9% = grem

(4) T2 AT AT FHAET AT T Q3T AT F AR AAT-HrT IeA AT AA-HHAAA
T IS AT AT THg F HAT & AT AT =7 ATH FT 9T R

(5) WIT U H URT ol HEAT T T Tal &l AT % AT T
Fora o 9al A JeAT g GEHET 9aT F A Tar S THY Al (G % ATSRIRAT 37
FHATIAT T HEAT F WA A <had i §edT ATeT T2i g

(6) Tt we faror a & Rfxpart weas U= ®, =eht swoff et % srfafer e 21 9ot 3 =t &
T IS F WY SATOIA, ST T ATAT TR0 o srfergf=ra sTfersTfRat o #=riat & 9Ty aar
st wfafagfraa & & 9 sorn
4, Trefy welt — sore et R o wsft Sfore & wst % oo S aee g aqartea G oo g
HrefT AT it ST FhdT Bl
5. ge 3 it orfxe : STt v it 7g T 8 5 UET ST saeds A1 aHi=1q 8, T8t a8 396 o7 S H 8

Ie AGTF Fh AT HolT LR F 9 ATHIET T THI T AT a1 F T8 w2, =4 A=t %
et Irarer T ToRefY T AT Y&t % ARl T JTad, ST T 2 < TR

AT
AT 23E
. 9., &t AT At Y T A
1 | e fetr =g & 1. ex atar Al @) (@)
f = 0. AT i A R (AR SRR
(Farfaen)

3. rfereme stfsiar (Frfam)/maer st o (Ffae)

4. FETE AteermeT srfsar (Frfaer) (Fres/er«m)

5. FgraF Afdar (Rfeer)/agrs aaue ais a0 ()

6. Fts st (e (fies/=ta)

7. quidfEn wdew aw g (Fem)moteERy Shftae
(=)
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qRA T TSI ¢ STATYR 3

8. erfererreT sterar (foreqa)/maere it a=t

9. HETHF aAtererr AT (o)

10. T SAtear (FRr=a)/Aerae qas1e iF T

11, s sfrtar (R

12. erefreror rfergar

13. TS FomHEE I

14, Ffas goma s I

15. TS AR ITTHTT

16. F{ASS T ATTHTH

17. s snfFeae

18. mfheae

19. I e

20. FEATT SATAFTET

21. s ggre J=-|

22. sfheFava qgrae I=-|l

4 FATS FTIRT TI-gL290T

23. HYTeH TA9eTF

24. Tew/dteaT Jutes

25. AT Te

26. FAX TTTF

27. U1 qFaeTF

28. IR eMrfere

29. €Y TSST HETIF

5 THTE ATLAT (FTAHT) TaT

30. afves gemafEeE I

31. A g AT U=

32. s qHT a9

33. FAt 79T ITTHH

6 Tt gormRE T Hafaa

34.39 eu® (TTHAE  TIAAT) FHATLT  TIAAT  FeT
(FTH)

7 TR AT 92

35. FgTa® ATHFAT
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AT - 2
Fuar AT 3 3@

wa it At

QR T ATH

LEIECRCIRCRETEIIE

Ffere=T I
I

forferer fAator whyr
BIEE/ERGRES

qeq AT (dAad-
1) (f&rfa=)

ATRTIEATO (YT AT
(cr=a-11) (Frfaer)) adt =,
1990

08 fegwaT, 1990

IR gas 3w
CEL (Frfa=n)/
e . an

(EGIEE))

ArFreETf,  ffaer fior
= (Agg F AN @ UR)
At 7w, 1988

30 3751, 1988

gfgereht  sferrar
(GIEE)GEERE kT
7 (frfaen)

grehreraoft, frfeer  fmior
= (Agg F AN @ UR)
A<t e, 1988

30 375, 1988

EEIRED srferomy
s (Frfaen)
(Free/eTtam)

ArFreETft,  ffaer o
= (Agg F A @ UR)
At fer, 1988

30 3731, 1988

EEIRED srfergar
(Frfaet)/memas aas
i T (FarfeeD)

ArFreETf,  ffer  fior
= (Agg F AN @ UR)
At fer, 1988

30 3731, 1988

FATS gfrrar
(Frfae) (Fre=l
)

STERTETATIR, IBIEES
Shfatin ATt
(F9E ) U= WAt 7, 1985

28 feowaT, 1985

AR g3 A%
Bk (=)
PR

(Far=)

Ao, ffaer  fior
= (Agg F AN @ UR)
At 7w, 1988

30 3731, 1988

gfgereht  sferrar

(ERu)GEEC
EEL]

oo, fAfeer At
T (A F AT | UR)
<t e, 1988

30 375, 1988

EERED arfereme T
s ()

grepreroft, frfeer  fmior
= (Agg F AT @ UR)
AT (4, 1988

30 375, 1988

10.

EEIRED srfergar
(ERWLERENGEE R
3R T

Ao, ffaer  fwior
= (Agg F AT @ 1R)
At fer, 1988

30 3731, 1988

11.

s St
(Farere)

SATSHTLTET, fafaw
ESlICRIES) e et
(F9E ) U= WAt 7, 1985

28 fewa<, 1988

(Estfaatan) #ar

12.

arefteror srfergar

T T (Sshfee)
a7 =, 1981

04 7, 1981

13.

IS JATEAF TS
EeEd|

WA YT (SSAEE)
Tar e, 1981

04 T99%, 1981
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AR <pl TSIAA @ SHERIT

14. | =S gamEE I WA T (SSHIE) | 04 7Y, 1981
Tar Faw, 1981
15. | @S awT FaawE TRAT  THEO (SSHEE) | 04 799, 1981
Tar =, 1981
16. | FA THT FAAAIT | AHT  TEHOT  (SSHIE) | 04 FEEY, 1981
Tar =9, 1981
3 | wfheae I 17. | afvss afheee grareramoly, fAfaer fAwior | 30 s, 1988
T (A F AT | UR)
Tt =W, 1988
18. | snfFew= ararerarely, f&faer fAwior | 30 =T, 1988
ELIGE G A RO M )
T =y, 1988
19. | 3 enfFeFe grareramoly, fAfaer et | 30 srder, 1988
T (A F AT | UR)
T =y, 1988
20, | AT AT grareramoly, f&faer fAwior | 30 srder, 1988
T (A F AT | UR)
Tt =W, 1988
21, | onfeFaTar  #@ETaE | swaErerarelr, fAfaw  fAwmior | 30 rder, 1988
T Thy (A F Wi @ Ug)
T =y, 1988
20 | onfeHFaTar  #@ETAE | swawrerarer, fHfaw  fAwmior | 30 r¥er, 1988
T=-Il =Y (R F AR @ TE)
T =y, 1988
4 | FAS FEAFA TE- 23, | HUTEH qHAaHAR TR FEFH (TFATH T8 | 09 faawaw, 1995
Rt g 97) AT W, 1995
24. | Trem@AIRAT dues | TR FTEAFRT (THATH 998 | 16 AT, 1988
T %) Wt A=, 1988
25 | T YEUF TR FHFH (TFATH T9g | 02 v, 1989
T %) Wt AT, 1989
26. | T AETIE TR FEAFH (THATHT a5 | 16 TS, 1988
T %) Wt AT, 1988
o7 | wTRE TAFeTE TR FEFH (TFATH T8 | 09 faawaw, 1995
T Ug) w1 A, 1995
o8, | TR sféee TR FEFH (THATH 99 | 16 TS, 1988
T %) Wt A=, 1988
29, | T TSI AETAF TR FHFH (TFATH 995 | 16 TS, 1988
T 7g) 9wt A=, 1988
5 | yE® aTAT 30, | afves gemeEE I WA JE0T (FTAHA) Fa7 | 05 a4, 1990
(FTeieH) FeT e, 1990
31, | FfEs geomafEE I WA JH0T (FTAHA) Fa7 | 05 e, 1990

w7, 1990
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32 | A gHT IEwTE | WA YO (FTEFA) 4T | 05 FEaY, 1990
fF=m, 1990
33 | FATS GHT FAAETH | WA THOT (FTAFA) AT | 05 TE4E, 1990
fF=m, 1990
6 | s wemEfaw 34. | 37 FReaw (vamataE | srEreErel (Fg ‘F 9=) 9t | 01 3T, 1981
R Fetea I= wfrermm) FHATT | e (3@ "ereE) e,
TTreAT Tt (FTEFA) | 1981
7 | srefimer ShfRTh 35 TETIS ATSar TEEE  ATHIAAT (STFT9E0T | 07 JATE, 1982
kK] ¥ e §Hg @ 9T) "l
fH=m, 1982

section 11 read with clause (d) of sub-section ¢R)section 33 of the Prasar Bharati (Broadcasting

TSt T TS, 0% agTHaeers (Feme)
[FRrsTT- 111 /4/37T./1296/16]

PRASAR BHARATI

(BROADCASTING CORPORATION OF INDIA)
NOTIFICATION

New Delhi, the 11th November, 2016

F. No. N-10/178/2012-PPG- In exercise of the powers conferred by sectiam® sub-section (5) of

Corporation of India) Act, 1990 (25 of 1990) andsupersession of —

(i) the Prasar Bharati (Broadcasting Corporatidiindia) (Junior Civil Construction Wing Posts)
Service Regulations, 2002, in so far as they retat¢he posts of Junior Engineer (Civil)
(Field/Planning), Junior Engineer (Electrical) (Bi®lanning), Architectural Assistant Grade-I

and Architectural Assistant Grade-lI;

(i) the Prasar Bharati (Broadcasting Corporatidrindia) (Junior Programme Posts) Recruitment
Regulations, 2002, in so far as they relate topbsts of Film/Video Editor, Floor manager,

Floor Assistant, Graphic Artist and Make-up Assista

(iii) the Prasar Bharati (Broadcasting Corporatidrindia) (Senior Administrative and Allied Posts)
Service Regulations, 2002, in so far as they retathe post of Deputy Director (Administrative

Training), Staff Training School (Programme);

(iv) the Prasar Bharati (Broadcasting Corporatidn Imdia) Broadcasting (Engineers) Service

Regulations, 2001,

except as respects of things done or omitted toldme before such supersession, the Prasar
Bharati (Broadcasting Corporation of India), wittetprior approval of the Central Government,

hereby makes the following regulations, namely:-

1. Short title and commencement.1) These regulations may be called the Prasaraih@roadcasting
Corporation of India) Recruitment of Officers anohjloyees of the Corporation Regulations, 2016.

(2) They shall come into force on the date ofrtpeblication in the Official Gazette.

2. Application.—These regulations shall apply to the officers amtpleyees of the Prasar Bharati

Corporation, recruited after th& ®ctober, 2007 or who may be recruited by the PrBbkarati Corporation
hereinafter, to the categories of posts specifiefiadhedule-I.

3.  Method of recruitment, age limit, qualifications etc.{1) The method of recruitment, age limit,

qualifications and the other matters relating ® phsts specified in Schedule-II shalltatis mutandis, apply
to the corresponding posts specified in Schedwgeept, the provisions relating to consultationhwite
Union Public Service Commission.
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)
®3)

(b)

(4)

®)

(6)

The officers and employees recruited underetliegulations shall be officers and employees of
the Prasar Bharati Corporation.

(a) There shall be a Departmental Promotion @dtee for considering promotion to Group ‘A’
posts.

For the purposes of sub-clause (a), the Pikarati Board may constitute the Departmental
Promotional Committee with the Chief Executive ©fi or Member (Personnel) of the Prasar
Bharati Board as the Chairperson depending on @t for which the Committee is to be
constituted.

No officer or employee recruited under thegputations shall be entitled to the benefit of Non-
Functional Upgradation or Non-Functional Selectidrade or any other benefit available to
organized Group ‘A’ service.

The number of posts in each grade is the tataiber of the posts sanctioned for that grade:

Provided that the number of posts shall not ex¢tbedaggregate number of posts occupied by
the Government servants on deemed deputation tdPthsar Bharati Corporation and the
officers and employees of the Prasar Bharati Caitpmr.

The vacancies arising in a particular yearanhegrade shall, other than the vacancies in direct
recruitment quota, be filled up by two categoriéemployees in the feeder grades, that is, the
Government servants on deemed deputation to theaPBharati Corporation and the officers
and employees of the Prasar Bharati Corporatiomnag be notified by the Prasar Bharati
Corporation.

4. Direct recruitment.—Any agency approved by the Central Government makenthe direct recruitment
in respect of all categories of posts of Prasar&h&orporation.

5. Power to relax. “‘Where the Prasar Bharati Corporation is of thaiopithat it is necessary or expedient
so to do, it may, by order, for reasons to be m@drin writing, and in consultation with the PraBéyarati
Board, and with the prior approval of Central Goweent, relax any of the provisions of these reguhat
with respect to any class or category of persons.

SCHEDULE-I
(See regulation 2)
S. No. Category of posts Name of the post
1 Civil Construction Wing 1 | Civil Engineer (Level-Il)(Civil)

Civil/Electrical posts

2 | Superintending Surveyor of Works (Civil)/
Superintending Engineer (Civil)

3 | Executive Engineer (Civil)/Surveyor of Works (Civil

4 | Assistant Executive EnginegéCivil) (Field/Planning),

5 | Assistant Engineer (Civil)/Assistant Surveyor of N
(Civil)

6 | Junior Engineer (Civil) (Field/Planning)

7 | Superintending Surveyor of Works (Electrical)/
Superintending Engineer (Electrical)

8 | Executive Engineer (Electrical)/Surveyor of Works

9 | Assistant Executive Engineer (Electrical)

10 | Assistant Engineer (Electrical)/Assistant Surveyor
Works (Electrical)

11 | Junior Engineer (Electrical) (Field/Planning)
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Prasar Bharati (Engineering)

12

Engineer-in-Chief

Service

13

Senior Administrative Grade

14

Junior Administrative Grade

15

Senior Time Scale

16

Junior Time Scale

Architect Cadre

17

/ Senior Architect

18

Architect

19

Deputy Architect

20

Technical Officer

21

Architectural Assistant Grade-I

22

Architectural Assistant Grade-I|

Junior Programme Posts -

23

Edit Supervisor

Doordarshan

24

Film/Video Editor

25

Floor manager

26

Floor Assistant

27

Graphic Supervisor

28

Graphic Artist

29

Make-up Assistant

Prasar Bharati (Programme)

30

Senior Administrative Grade

Service

31

Junior Administrative Grade

32

Senior Time Scale

33

Junior Time Scale

Senior Administrative and
Allied Posts

34

Deputy Director (Administrative Training), Staff
Training School (Programme)

Subordinate Engineering Posts

3Assistant Engineer

Schedule-ll
(See regulation 3)

S.No.

Category of
posts

Name of the post

Name of the recruitment
rules concerned

Civil 1
Construction
Wing Civil/

Chief

Engineer
(Level-II) (Civil)

The All India Radio (Chief
Engineer (Civil Level 1))
Recruitment Rules, 1990

Electrical Posts 2

[ART lll—SEC. 4]

Date of notification

08" December, 1990

Superintending
Surveyor of Works
(Civil)/Superinten-
ding Ingineer (Civil)

The All India Radio, Civil
Construction Wing (Group
‘A" and Group 'B' posts)
Recruitment Rules, 1988

30" April, 1988

Executive Enginee
(Civil)/ Surveyor of
Works (Civil)

[ The All India Radio, Civil
Construction Wing (Group
‘A" and Group 'B' posts)
Recruitment Rules, 1988

30" April, 1988

Assistant Executive
Engineer (Civil)

> The All India Radio, Civil
Construction Wing (Group
‘A" and Group 'B' posts)

Recruitment Rules, 1988

30" April, 1988
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5 | Assistant Engineer The All India Radio Civil 30" April, 1988
(Civil)/  Assistant| Construction Wing (Group
Surveyor of Workg 'A' and Group 'B' posts)
(Civil) Recruitment Rules, 1988
6 | Junior Engineer The All India Radio Civil 28" December, 1985
(Civil) Engineering/Architectural
(Group 'C' Posts)
Recruitment Rules, 1985.
7 | Superintending The All India Radio, Civil | 30" April, 1988
Surveyor of Workg Construction Wing (Group
(Electrical)/ ‘A" and Group 'B' posts)
Superintending Recruitment Rules, 1988
Engineer
(Electrical)
8 | Executive Engineef The All India Radio, Civil | 30" April, 1988
(Electrical)/Surveyor| Construction Wing (Group
of Works | ‘A" and Group 'B' posts)
(Electrical) Recruitment Rules, 1988
9 | Assistant Executivd The All India Radio, Civil | 30" April, 1988
Engineer Construction Wing (Group
(Electrical) ‘A’ and Group 'B' posts)
Recruitment Rules, 1988
10 | Assistant Engineer The All India Radio Civil 30" April, 1988
(Electrical)/ Construction Wing (Group
Assistant Surveyof 'A' and Group 'B' Posts)
of Works | Recruitment Rules, 1988
(Electrical)
11 | Junior The All India Radio Civil 28" December, 1985
Engineer(Electrical)| Engineering/Architectural
(Field/Planning) (Group 'C' Posts)
Recruitment Rules, 1985
2 | Prasar Bharati | 12 | Engineer-in-Chief | The Indian Broadcasting | 4" November, 1981
(Engineering) (Engineers) Service Rules,
Service 1981
13| Senior The Indian Broadcasting | 4" November, 1981
Administrative (Engineers) Service Rules,
Grade Level-lI 1981
14 | Junior The Indian Broadcasting | 4" November, 1981
Administrative (Engineers) Service Rules,
Grade 1981
15 | Senior Time Scale | The Indian Broadcasting | 4" November, 1981
(Engineers) Service Rules,
1981
16 | Junior Time Scale | The Indian Broadcasting 4" November, 1981
(Engineers) Service Rules,
1981
3 | Architect Cadre| 17 Senior Architect The All India Radio, Civil | 30" April, 1988

Construction Wing, (Group
‘A" and Group ‘B’ posts)
Recruitment Rules, 1988.
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18

Architect

The All India Radio, Civil
Construction Wing, (Group
‘A" and Group ‘B’ posts)
Recruitment Rules, 1988.

30" April, 1988

19

Deputy Architect

The All India Radio, Civil
Construction Wing, (Group
‘A" and Group ‘B’ posts)
Recruitment Rules, 1988.

30" April, 1988

20

Technical Officer

The All India Radio, Civil
Construction Wing, (Group
‘A’ and Group ‘B’ posts)
Recruitment Rules, 1988.

30" April, 1988

21

Architectural
Assistant Grade-|

The All India Radio, Civil
Construction Wing, (Group
‘A" and Group ‘B’ posts)
Recruitment Rules, 1988.

30" April, 1988

22

Architectural
Assistant Grade-I|

The All India Radio, Civil
Construction Wing, (Group
‘A" and Group ‘B’ posts)
Recruitment Rules, 1988.

30" April, 1988

Junior
Programme
Posts —
Doordarshan

23

Edit Supervisor

The Doordarshan
Programme (Technical
Group ‘B’ Posts)
Recruitment Rules, 1995

09" December, 1995

24 | Film/Editor The Doordarshan 16" July, 1988
Programme (Technical/
Group ‘C’ Posts)
Recruitment Rules, 1988

25 | Floor Manager The Doordarshan 2" September, 1989

Programme (Technical/
Group ‘C’ posts)
Recruitment Rules, 1989

26

Floor Assistant

The Doordarshan
Programme (Technical/
Group ‘C’ Posts)
Recruitment Rules, 1988

16" July, 1988

27

Graphic Supervisor

Doordarshan Programme
(Technical Group-B Posts)
Recruitment Rules,1995

09" December, 1995

28 | Graphic Artist The Doordarshan 16" July, 1988
Programme (Technical/
Group ‘C’ posts)
Recruitment Rules, 1988

29 | Make-up Assistant | The Doordarshan 16" July, 1988

Programme (Technical/
Group ‘C’ posts)
Recruitment Rules, 1988

Prasar Bharati
(Programme)
Service

30

Senior
Administrative
Grade

The Indian Broadcasting
(Programme) Service Rule
1990

5" November, 1990

UJ
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31 | Junior The Indian Broadcasting | 5" November, 1990
Administrative (Programme) Service Rules,
Grade 1990

32 | Senior Time Scale | The Indian Broadcasting 5" November, 1990
(Programme) Service Rules,
1990

33 | Junior Time Scale | The Indian Broadcasting 5" November, 1990
(Programme) Service Rules

1990
6 | Senior 34 | Deputy Director| The All India Radio, (Group 01* August, 1981
Administrative (Administrative ‘A’ Posts) Recruitment
and Allied Posts| Training), Staff| (Second Amendment)
Training School| Rules, 1981.
(Programme)
7 | Subordinate 35 | Assistant Engineer | The Assistant Engineers | 7" July, 1982
Engineering (Akashvani and
Posts Doordarshan Group ‘B’
posts) Recruitment Rules,
1982

SANJEEV KUMAR JINDAL, Additional Director General
[ADVT.- llI/4/Exty./296/16]
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